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(c) During the last three years, the following .tatiolll of West Bengal have been linked 
to Delhi through SID:-

District Station year of com- 0 t going Ircoming STD 

Midnapore · Kharagpur 

Calcutta · Calcutta 

Dar.:jeeling • Silliguri 

Burdwan . · Burdwan 

Midnapore . Haldia 

Bl.rdwa, DlJrgp~ r only 

Burdwan . Asansol 

Theft of store In Deihl Telephone 
District 

4001. SHRI CHANDRABIIAN 
A THARE P A TIL: Will the Minister 
of COMMUNICATIONS be pleased to 
state: 

(a) whether stores worth several 
Jakhs of Rupees were stolen SDme-
time back in Delhi Telephones 
District; 

(b) if so, the approximate ~alue of 
these stores, the modus operandi of 
the thelt; the efforts made to recover 
them and fix responsibility for the loss 
to the Exchequer; 

(c) whether some officers involved 
were suspended and if so, the total 
amount of suspension allowance and 
other allowances paid to them til! 
1-7-1980; and 

(d) the measures taken to prevent 
such losses in future? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) and 
(b). Yes Sir. ·fhe Central Bureau 
of Inves.tigation investigated a ~ase 
of loss of stores worth Rs. 5.5 lakhs 
in 1974. The c;tores were taken out 
of the Central Stores Depot, l)elhi by 
producing fake requisitions by certain 
officers. On the basis of the C.B.I. 
rePOrt and on the advice C'f the 
Central Vigilall~e Commission, sanc .. 
tion for proseaution have been issued 
against the officers/officials concerned. 
The result of the prosecutiOn case is 
awaited. 
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me ~cing STD Code Code to Delhi 
from Delhi 

197' 03!Z9 011 

1977 033 011 

" 0353 011 

" 032 4- 011 

Dje 0342 011 

1977 0343 011 

1980 03224 011 

(c) Yes Sir. The total amount of 
subsistance and other al1o.wances paid 
to them was Rs. 2,24,583/ - upto 
1-7-1980. 

(d) Preventive vigilance measures 
have been taken including the setting 
up of Vigilance Flying Squads in Delhi 
Telephones District. 

&evlew of Rural Development ~liey 

4002. SHRI AMARSINH V. RAT-
HAWA: Will the Minister of RURAL 
RECONSTRUCTION be pleased to 
state: 

(a) whether Government are consi-
dering to review rural development 
pclicy in the country; and 

(b) if so, the details thereof? 
THE MINISTER OF AGRICULTURE 

AND RURAL RECONSTRUCTION 
(SHRI BIREJ.'lDRA SINGH RAO): 
(a) Yes, Sir. Government are review-
i,ng on-going rural development pro-
grammes in the context of the for-
mulation of the rural development 
strategy for the 6th Five-Year Plan. 

(b) Since the review and formula-
tion of the new strategy are yet to 
be completed, it is difficult to furnish 
details at this stage. 

DrinklDI' water tor Diskict.s of 
Maharasbtra 

4003. PROF. MADHU DANDA-
VA TE: Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whether it is a fact that 'water 
supply schemes for Veral, Vaked Salbe 




